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CENTRAL AMMINISTRATIVE TRIBUNAL PRIN cIpaL BENCH

N £y DELHI, /"}d%}
0, A,No.2148/94 y 7
New Delhi: this the 2% day of  July 41998

HON 18LE MR, 5. R. NDIGE, VICE CHAIRTAN(2)
HON'BLE DR. A, VEDAVALLI, MEMBER (3)

Sudarshan Kumar Shama,

s/o shri Kulbhushan Shama,

Head Travelling Ticket Exaniner,

No rthern Railway, )
Ferozepur ....n..oﬂppllcanto

(By Adwcate: Shri B, S.Mainea)

Yo raus

gnion of India through
4, The General Manager,
Northern Railway,
Baroda Housse,
New Delhis

24 The Divisional Railway ManageT,
Northem Railway,
Ferozepur Canttéd

'3. shri Ashok Kumary

&, SheParvesh Chandels

5. sh. surjit Singh

6, She Chander Mohan.

7. Gurdeep Singh

8. Dewan Chand

9, Ram Kumar,

all wrking as 3IT

through DA1, Northern Railuay,

Ferozepur Centt, eeosse REspOndants,

(8y adwecate: Shri P.S.Mahandru}

JUDMENT
8Y HON'BLE MReSeRe ADIGE, VICE CHATRIAN(A).

pplicant impugns respondents’ order datad
27.7.93 (mnexure-A1 ) and dated 12. 6,94 (Annexure-a2}
and secks promotion as JIT (R.1660~2680) w.esfo
1.3.9% or from the date his juniors wers promoted

with consequential benafits.
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2. Adni ttedly applicant was appointed as A

(R, 1200-2040) on 30,4,80 and was promotaed to the
next highsr grade of B,1400-2300 on 20.,6,88.

bpon Seing declared psychologically unsuitable

for the post of ASM in one of the periodical

medical exams, he yas absorbed as Head Ticket
llector (%.14002300) against a vacanoy with

the same pay and allowances he wss drauwing as asM
vide respondents' order dated 12,4.93 ( Annexure=a3).
It is not denied that consequent to his absorption
as Head Ticket Gllector w.e.fs 12.4.93 he was granted
the benefit of service put im by him as asM and

was placed sbove all Head Ticket Mllectors working
in that Division and on occurance of the first
vacahey of Head Travelling Ticket Examinsr

(also fs, 1400=~2300), he was also promoted to the
sald poste ppplicant housver contends that his
absomtion vide respondents® order dated 12,4.93
was actually against a vacahey of Head Travelling
Ticket Exeminer, and by virtue of having worked

in the grade of Rse1400=2300 from 20,6.88 yas

one of the seniommost in the Ticket Chacking

Cadre and should therefore havs heen promoted to

the naxt higher grade of Jr. Inpector Tickets

(Ps. 1600-2600) when his juniors were promoted against

vacancies yhich became avail sble through retructurisg,{

3. Respondents in their reply have challenged
the 0a . They state that the selaction ommittea

recommendsd applicent®s name only for the post of
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HTC (Rs.1400-2300) and not for the \}}&s’ﬁ/ef‘ RTTE
(=.1400-2300), Under the circumstance he was

not entitled to seniority as HTTE, since he uas
absorbed only as HTC and all those whe had

alreadi been promoted as HTTEs befors applicant' s
absorption imn Ticket Checkimrg Cadre, cannot be
considered junior to applicant. Respondents

state that only Seniommost HTTE® i.,6. those
wrking as HTTEs in Ticket Chaecking cadre on
28.,2.93 ware due for promotion as JIT of 1,3.93
against upgraded posts and when restructuring orders
were implemented im June, 1994 spplicent uas

the juniomost HTTE as he yas absorbed as HTC

on 12,483 and was prometed as HTTE om 27.7.93,

4, we have heard appliceant®s counsel
shri Mainee and respondents' counsel Shri Mahendru.
W8 have salso perused the materials on record and

ol ven the matter our careful coonsideration.

Se In the rejoincer it has been emphasised
that the cadre of Head Ticket (ollectors and
Head Trewlling Ticket E)aminer both in the
scale of B,.1400=2300, is a common one, with

a common gaaierity list, but for convenience sake
responpents designate the Head Ticket (bllectors
as Head Travelling Ticket Exsminersy thile the
cadre may well be a common oéa and both HTC, as
well as HTTEs may well be in the same pay scale
of B,1400-2300, fhere cannot be any doubt that
posts of HTCs are different from posts of HTTEs .
Unlike HTCs, HTTES travel on the trains and

are entitled to certain benefits not admissible &
to HTCs and it is the seniomost HTCs who are

promo ted and posted as HTTES.
A
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6. splicent no dowbt brought his ¥endority
wuith him as ASM, but to the post of HTC thich
he joined pursuant to the notice dated 123493 ang
not to the post of HTTE, He was sppointed to the
post of HTC which he accepted,and not against
the post of HTTE, There is nothing in the notice
dated 124,93 (mnexure~p3) to establish that
spplicant yas absorbed as a Head Ticket (bllector
against a vacancy of Head Travelling Ticket fxamimer
(emphasis supplied)y The order reads thus
nshri Sudarshan Kumar %o Shrl Kulbhushan asm
grade M.140042300 ,....... i8s noy absorbed as
HTCL and posted at the (blamk)against the vacancy
of (blank) grade R, 1400=2300....,.., " From this
it cannot be wnc‘lt/rded that applicant gaé absorbed
as HTC against a vacency of HTTE,

7. Furthemore to get the benefit of promotion
a8 JIT on the basis of the upgradation of posts
Wwe@efe 2842793 applicant should have baen a

member of the Ticket (hecking Cadre on that date,
but applicant joined the Ticket (heckimg Cadre only
pursuant to the Notice dated 12243 and hence

was Rot a member of that cadre on 1,393 to derive

benefit from the upgradation,

8. For these reasons, we find ourssl ves
dnable to grant the relief prayed for the applicanty

The 0 is diemissade No costs

( DR.A.VEDAVALLI ) ( S.R.4ADIGE )
meme er(3) VICE CHAIRmAN(a).
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